
THE HIGH COURT OF MEGHALAYA 

AT SHILLONG • 

N OTIFI C ATION 

Dated, Shillong s•hApril, 201 7 

NO.HCM.JJ/123/201 5/1234: Consequent to the Office Order 1ssued by the Government 

of Meghalaya, General Administration (A} Department No. GAA.94/86/Pt/140 dated 

31.03.2017. lion 'hie the Iligh Court of Mcghalaya is pleased to declare I01h April, 2017 

(Monday) as L.o~.:al Holiday on A~.:cmmt of "Shad Suk Myosiem" in the High Court of 

Meghalaya and the District & Session Judge Court. East Khasi llills District. 

/
REGISTRAR GENERAL 

Memo. NO.HCM.Tl/123/2015/1234 A Dated, Shillong s•h April , 201 7 

Copy to:­

1. 	 The Joint Registrar~um -Secretary to Hon'ble the ChiefJustice, High Court 

of Meghalaya, Shillong. 


2. 	 The Private Secretary to 1/on'b/e Mr. Justice S.R. Sen, High Court of 

Meghalaya, Shillong. 


3. 	 The Private Secretary to Hon 'ble Mr. Justice V.P. Vaish, High Court of 

Meghalaya, Shillong. 


4. 	 The PA to Registrar General, High Court ofMeghalaya. Shi/long. 
5. 	 The Advocate General Meghalaya, High Court ofMeglzalaya, Shillong. 
6. 	 The District & Sessions Judge. 


Shillong!Jo,t•ai!Nongpoh/Nongstoin/ Williamnagar/Tw·a 

7. 	 The Director, Meghalaya State Judicial Academy, Shillong. 
8. 	 The Registrar, High Court ofMeghalaya. Shillong. • 

9. The Joint Regislrar, High Court ofMeghalaya, Shillong. 

I 0. The Registrar (Administration), 1/igh Court ofMeghalaya, Shillong. 


• 
II. The Deputy Registrar (Administration). High Court ofMegha/aya, Shil/ong . 
12. The Dep1·ty Registrar (Infrastructure & Accoums). High Court ofMeghalaya. 


Slzillong. 


• 13. The Assistant Registrar (Record), High Court ofMeghalaya, Shillong . 
1.J. 	The Assistant Registrar (Accounts),· High Court ofMeghalaya, Shillong. 
15. The ChiefLibrarian, High Court ofMeghalaya, Shillong. 
16. The CluefTranslator (1/c Stationery), High Court ofMeghalaya, Shillong 
17. 	The ublic Relations Officer, 1/igh Court ofMegha/aya, Shillong. 
I 	 1e Systems Analyst. High Court ofMeghalaya. Shillongfor uploading the 


same on the official website. 

19. The Superintendent (Judicial). High Court ofMegha/aya. Shillong. 
20. Notice Board 
21. Office file . 

~ 
REGISTRAR GENERAL • 
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